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C.P. No, 22/95 IN 	 Fort, lombaZ-i. 4 

Original Application NO. 710/94 	 Dt. 
X*t/Stnt. 3. G. Karima]. 	 .. .pplicart 

v/s 

Union of India & Ors, 	. 	 .. Respondents. 
c, 	Hon'ble Shri B. S. Hegde 14(J) 

Hon'b].e Shri?. P. Srivastava,14(A) 
_ørder: 	 6.3.95 

Shri D. V. Gangal, counsel for the applicant. 

Applicant hs filed C.?. 22/95. 

Issue notice to the respondents to file reply to C.P. 22/95. 
01  )7' 

Lihthe case on 5.6.95 for orders on C.?. 22/95 

Section 
Central 1W. 	Tribunal 	

LJ 

f 



CENTRAL.- ADMINISTRATIVE TRIBUNAL 
BOMBAY BENCH 

N0.CAT/B0M/JUDL/(J)/0.A/ 710/94/2.p Date: 

From: 
The Registrar, 
Central Administrative Tribunal, 
Bombay Bench, Gulestan Bldg. No.6, 
3rd/4th floor, Prescot Road; 
Fort, Bombay - 400 001. 
----------------------- 

To, 

i. Shrj 5.6.Karjmal, 

P.U.I.(Construction 
Central Railway, Panvel, Dist,Raigad. 
Panvel, 

2, Union of India,through 
Shrj J,G.Sawant,Counsel 
for respondent,  

Sub 	M 	x68xRxxW /0. A. NO.710/946 

5,6,Karimàl . 	 ... Applicants. 

V/s. 

Central Railway, 	
Respondents. 

	

Sir, 	 . 

	

. 	I am directed to forward the accompanying copy of Judgment/ 

Srdar dated 24-10-94 issued by this Tribunal the above matter. 

Yours f 	hf liv, 

For Registrar. 

End: One JudgmentAOrar Copy. 
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